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(SHRI R. V. SWANITHAN): (a) Yes,

(b) The matter is under censidera-
tion of the Government of India.
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Exploration and exploitation of ground
water

3800. SHR] CHINTAMAMNI PANI-
GRAHI: Will the Minister of IRRI-
GATION be pleased to state;

(a) whether Government have for-
mulated a plan for exploration and
exploitation of ground water;

(b) whether Government are con-
sidering to set up a Corporation for
the purpose; and

(¢) if so, what other steps aré being
contemnplated by Government to sup-
plement the present efforts?

THE MINISTER OF STATE IN THE
MINISTRY CF IRRIGATION (SHRI
Z. R. ANSARID): (a) The Central
Ground Water Board is the apex
agency at the n:tional level in respect
of matters relating to ground water
exploration, assessment, scientific
management and regulation of coun-
try’s groundwater resources. It car-
ries out nation-wide systematic survey
of groundwater resources. The Board
undertakes regional hydrogeological
surveys and exploratory drilling in
various parts of the country on a
macro-level basis to assess the ground-
water potential. Under Regional Hy-
drogeological Surveys the Board has
so far covered an area of 16.10 lakh
sq. kms. out of the coverable area of
28.70 lakh sq. kms. upto March, 1980.
About 4,000 bore-holes have also been
drilled

During the Plan period 1880—85,
an additional area of 6.60 lakh sq. kms.
is proposed to be covered under such
surveys and survey of the balance
area is proposed to be completed by
1990. 2,500 bore-holes are proposed to
be drilled during the next plan.

(b) Government are considering a
proposal for setting up g Central
Ground Water Corporation for under-
taking all exploratory drilling work,
constructing production tubewells/
bore-wells for irrigation, ‘drinking
water and industrial use on commer-
cial basis both for Central Govern-





